\ 212 | TEM NO 98 REG STRAR COURT. 2 SECTI ON
Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR M K HANJURA
Cvil Appeal No(s). 8836/2010
CHANDRA BHAN SI NGH & ORS. Appel | ant (s)
VERSUS

VI JAY SHANKAR & ORS. Respondent ( s)

Date : 22/07/2014 This appeal was called on for hearing today.

For Appell ant(s) M . Vi kr am Si ngh, adv.
M. T. N Singh , Adv.
For Respondent (s) Ms. Sushma Ver na, adv.
M. Prashant Chaudhary , Adv.

UPON hearing the counsel the Court nade the follow ng
ORDER

What gets revealed fromthe perusal of the office report is
that the original record has been received fromthe Hi gh Court and
is available in this registry for reference of the Hon' ble Court.
The | earned counsel for the parties have filed their respective
st at enent of case. Vi ewed in t hat cont ext, t he mat t er shal
I be
processed for listing before the Hon' ble Court under the rules.

(M K HANJURA)
Regi strar
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